
 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

RAJYA SABHA 

UNSTARRED QUESTION NO. 1996 

 

TO BE ANSWERED ON THE 5TH AUGUST, 2026/ SHRAVANA 14, 1948 (SAKA) 

 

ASSISTANCE PROVIDED TO THE STATES IN DISASTER 

 

1996      SHRI ANURAG SHARMA: 

 

Will the Minister of HOME AFFAIRS be pleased to state: 

 

(a) whether Government has provided assistance to the States affected by 

the excessive rainfall floods and landslides during the year of 2023-24, 2024-

25 to till date; 

 

(b) if so, the details thereof, State-wise, including Himachal Pradesh, 

Uttrakhand and Jammu and Kashmir; 

 

(c) the total assistance provided to the States/UT under the SDRF/NDRF 

during the last three years; 

 

(d) the steps taken by Government for deployment of NDRF teams during the 

current monsoon session for rescue and relief operation details of States 

specially in the State of Himachal Pradesh; and 

 

(e) the measures being taken to enhance the preparedness, inter agency 

coordination and effective response both at National and State Level? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI NITYANAND RAI) 

 

(a) to (c): As per the National Policy on Disaster Management (NPDM), the 

primary responsibility for disaster management, including disbursal of relief 

assistance on ground level, rests with the State Governments concerned. The 

State Governments undertake relief measures in the wake of natural 

calamities, from the State  Disaster Response  Fund (SDRF) already placed at 
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their disposal, in accordance with Government of India approved items and 

norms.  The Central Government supplements the efforts of the State 

Governments and provides requisite logistics and financial 

support.  Additional financial assistance is provided from National Disaster 

Response Fund (NDRF), as per laid down procedure, in case of disaster of 

‘severe nature’, which includes an assessment based on the visit of an Inter-

Ministerial Central Team (IMCT). 

Further, in the event of notified disasters, financial assistance to the States 

is provided from SDRF and NDRF, while in the case of Union Territories, the 

relief is provided from the Union Territory Disaster Response Fund (UTDRF). 

The details of State-wise allocation and releases of funds under SDRF and 

NDRF during the years 2023-24 to 2026-27 (as on 23.07.2026) are as per 

Annexure-I. 

Further, the amount allocated and released to the Union Territory of Jammu 

& Kashmir under Disaster Response Fund (DRF) under the Demand 58 during 

the years 2023-24 to 2026-27 (as on 31.07.2026) as given below:- 

 

Also, for the floods/landslides of 2025, the Central Government has approved 

an amount of Rs. 330.34 crore from UTDRF for Jammu and Kashmir. 

 

Demand Grant-58 -“Tranfer to Jammu and Kashmir” 

S.No Year Allocation Releases 

1. 2023-24 279.00 279.00 

2. 2024-25 279.00 279.00 

3. 2025-26 279.00 279.00 

4. 2026-27 279.00 139.50 
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(d): The National Disaster Response Force (NDR Force) maintains close 

coordination with IMD, CWC & other Early Warning Agencies for timely inputs 

and prompt response.  The NDRF Units remain in close and regular 

coordination with the concerned States/ District Authorities to undertake 

evacuation on requisition by States/ Districts. Further, the details of NDR 

Force deployments for rescue operations, rescues and evacuations during the 

current monsoon season 2026 (as on 22.07.2026) are as per Annexure-II. 

(e): The Central Government has taken several measures to enhance disaster 

preparedness, inter-agency coordination and effective response at the 

National and State levels as given below: 

i. To strengthen early warning dissemination, the Common Alerting 

Protocol (CAP)-based Integrated Alert System (SACHET) has been 

operationalised and the Cell Broadcast System (CBS) has also been 

launched for immediate dissemination of geo-targeted alerts.  

ii. The India Meteorological Department (IMD) has integrated Artificial 

Intelligence (AI)/Machine Learning (ML) models into weather 

forecasting systems for providing seven-day advance weather 

forecasts. The Central Water Commission (CWC) has initiated an AI/ML-

based pilot project for developing short-range flood forecasting models 

for flood forecasting stations on rivers across the country. 

iii. The National Disaster Management Authority (NDMA) has developed a 

web-based   Dynamic   Composite   Risk  Atlas   and  Decision   Support 
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System (Web-DCRA & DSS Tool) for disaster risk assessment and 

response planning,  while the  National Remote  Sensing Centre (NRSC) 

has developed Flood Hazard Atlases for flood-prone as well as other 

vulnerable States/UTs to support preparedness and planning. 

These initiatives, together with continuous strengthening of forecasting, 

monitoring and decision support systems, facilitate better preparedness, 

improve inter-agency coordination among disaster management stakeholders 

at the National and State levels, strengthen early warning dissemination, and 

enable timely and effective response to disasters. 

****** 
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ANNEXURE-I 
 

Statement showing State-wise details of allocation and releases of funds under State Disaster Response Fund (SDRF) and National Disaster 

Response Fund (NDRF) during the years 2023-24 TO 2026-27. 

(Rs. in crore) 

Sl 

No. 

State Allocation under SDRF including 

Centre and State share  

Centre’s Share of SDRF Released Release from NDRF (For all 

calamities) 

2023-24 2024-25 2025-26 2026-27 

(as on 

23.07.20

26) 

2023-24 2024-25 2025-26 2026-27 

(as on 

23.07.20

26) 

2023-24 2024-25 2025-26 2026-27 

(as on 

23.07.20

26) 

1. Andhra Pradesh 1315.20 1380.80 1449.60 1182.00 987.20 1036.00 1088.00 -- -- 56.90 132.76 -- 

2. Arunachal Pradesh 245.60 256.80 270.40 99.00 220.80 115.60 358.80 -- -- -- 34.54 -- 

3. Assam 756.80 795.20 834.40 843.00 680.80 716.00 751.20 -- -- 29.02 722.36 -- 

4. Bihar 1664.80 1748.00 1836.00 2628.00 1248.80 1311.20 1376.80 -- -- -- 76.70 -- 

5. Chhattisgarh 508.00 533.60 560.00 479.00 181.60 380.80 610.00 -- -- 33.24 -- -- 

6. Goa 12.80 13.60 15.20 22.00 9.60 10.40 11.20 -- -- 31.50 -- -- 

7. Gujarat 1556.80 1635.20 1716.00 1633.00 1140.00 600.00 2497.60 -- -- -- 492.09 -- 

8. Haryana 577.60 606.40 636.80 564.00 433.60 455.20 477.60 -- -- -- 26.24 -- 

9. Himachal Pradesh 400.80 420.00 441.60 431.00 360.80 378.40 397.60 193.95 787.25 84.56 1890.09 402.32 

10. Jharkhand 667.20 701.60 736.00 542.00 476.80 1027.20 552.00 -- -- -- 77.69 -- 

11. Karnataka 929.60 976.00 1024.80 1239.00 697.60 732.00 768.80 -- -- 3528.45 98.98 -- 

12. Kerala 369.60 388.00 408.00 374.00 277.60 291.20 306.40 -- -- -- 162.23 -- 

13. Madhya Pradesh 2140.80 2248.00 2360.00 2258.00 1605.60 1686.40 1770.40 -- -- -- 208.01 -- 

14. Maharashtra 3788.80 3978.40 4176.80 5718.00 2841.60 2984.00 3132.80 -- -- -- 322.21 -- 
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15. Manipur 41.60 44.00 45.60 42.00 18.80 50.00 49.60 18.90 -- 12.15 143.23 -- 

16. Meghalaya 64.80 67.20 71.20 70.00 27.20 59.60 60.00 -- -- 11.98 -- 22.92 

17. Mizoram 46.40 48.00 50.40 46.00 41.60 43.20 45.60 20.70 -- 18.36 14.40 -- 

18. Nagaland 40.80 42.40 44.80 66.00 36.80 38.40 40.00 29.70 -- 181.81 183.65 -- 

19. Odisha 1886.40 1980.80 2080.00 1718.00 1415.20 1485.60 1560.00 644.25 -- 45.09 60.16 -- 

20. Punjab 582.40 611.20 642.40 478.00 436.80 458.40 481.60 -- -- 29.60 39.47 -- 

21. Rajasthan 1742.40 1828.80 1920.00 1778.00 1307.20 1372.00 1440.00 666.75 -- -- 87.51 -- 

22. Sikkim 49.60 52.00 54.40 73.00 44.80 47.20 48.80 -- 81.89 229.82 96.47 107.13 

23. Tamil Nadu 1200.00 1260.00 1322.40 1638.00 900.00 944.80 992.00 -- -- 360.09 534.32 142.55 

24. Telangana 528.00 555.20 582.40 536.00 584.80 416.80 436.80 -- -- 42.78 99.82 67.21 

25. Tripura 67.20 70.40 74.40 57.00 60.80 71.60 58.80 25.65 -- 186.40 15.25 75.60 

26.  Uttar Pradesh 2273.60 2388.00 2507.20 2957.00 1664.80 1748.40 2776.40 -- -- 172.95 -- -- 

27. Uttarakhand 918.40 964.00 1012.00 797.00 826.40 434.00 911.20 -- -- 21.30 291.15 182.67 

28. West Bengal 1189.60 1248.00 1311.20 1326.00 892.00 936.00 983.20 -- -- 84.77 -- -- 

Total 
25565.60 26841.60 28184.00 29594.00 19419.60 19830.40 24193.20 1599.90 869.14 5160.77 5909.26 1000.40 

 



-7- 

R.S.US.Q.NO. 1996 FOR 05.08.2026  

Annexure-II 

 

Details of NDRF (National Disaster Response Force) deployments for rescue operations, rescues 

and evacuation during the current monsoon season 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

******* 

 

State Number of 
Operations 

Number of 
Teams Deployed 

Rescued Evacuated 

North East States 

Arunachal 
Pradesh 

7 6 5 0 

Assam 21 16 59 2496 

Manipur 1 1 0 0 

Mizoram 1 1 0 0 

Nagaland 2 2 0 0 

Tripura 3 1 0 71 

Other States 

Bihar 3 3 0 0 

Goa 1 1 0 0 

Gujarat 19 12 0 1193 

Himachal 
Pradesh 

6 5 0 0 

Jammu & 
Kashmir 

1 1 0 0 

Jharkhand 2 2 0 0 

Karnataka 5 5 0 0 

Kerala 11 11 0 0 

Madhya Pradesh 5 5 0 0 

Maharashtra 29 25 275 222 

Rajasthan 2 2 0 0 

Telangana 2 2 0 0 

Uttar Pradesh 10 10 0 0 

Uttarakhand 14 13 2 13300 

West Bengal 7 7 0 0 

Total 152 131 341 17282 


